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ffi pleasedto state whetherfho-o i. 1 ^r - i

enhancement likely to be made and as to when?

Income earned from bus standsx1g5g.

a)

b)

A.:- Will the Transport Minister be pleased to state:_

1"^t::l,A:-T:l_",1"" 
fee collected from private brr". at Jalandhar, Ludhiana andpatiata bus stand;slroro uun DLdl(!,

i::::1,1T"mt ::,11":t"u i..,"loi.f::'_ldvertilement, parking fee, and other sources from Jalandhar, Ludhianaand Patiala bus stands from l't April2017 to 31't uarch zotg;c) the total amount incurred on facelift of Jalandhar, Ludhiana and patiala bus stands frorm 1.r April2llTto 31,1March 20 I 8 respectively?

To oDen Government co-education nesree collese in Assemblv constituencv chabbewal*1905' shri Rai Kumar chabbewal. M.L.A:- wiil n" rtigho Education Minister be pleased to state whether there isany proposal of the government to open new Government co-education Degree college keeping in view thepublic demand in Assembly Constituency Chabbewal; if so, the details thereof?

*1866. Shri Amit Vii. M.L.A.:- Will the Water Resources Minister be pleased to state the time
approximate budget of 10 crore rupees would be provided to construct retained walls (bridge)
houses of poor inhabitants living in different colonies (Bajri company/seli Kuliyan/Defence
ghraat/Mamun) of district Pathankot?

by which the
to protect the
Colony/Dihar

to the houses and clusters of*2034' Shri Arun Narans. M.L.A.:- Will the Power Minister be pleased to state whether it is a fact that there is any
scheme in operation to supply power to all the houses and clusters of the Assembly constituency Abohar; if so,
the amounts of funds released for said scheme by the Central Govt. and State Govt. alongwith the present status
of said scheme togetherwith the time by which it is likely to be completed and the details thereof?

zi*2067' Sardar Kulbir Sineh Zira. M.L.A:- Will the Animal Husbandry Minister be pleased to state the number of
vacant posts of doctors and para-medical staff lying vacant in various veterinary hospitals and dispensaries of
Assembly Constituency Ziraalongwith the time by which these posts are likely to be frlled up?

To
*1782. Sardar Gurkirat Sinsh Kotli. M.L.A:- Will the Public Works (B&R) Minister be pleased to state:-a) the time by which the repair work of road'from Khanna to Barwali and Barwali to Khamano is likely to be

started;

b) whether there is any proposal under consideration of the government
Barwali; if so, the time by which said road is likely to be widened?

for widening the road from Khanna to

Barnala district
*1917. Sardar Kulwant Sinsh Pandori. M.L.A:-wiu the Chief Minister be pleased to state whether there is any

proposal under consideration of the govemment to strengthen unmetalled stretch of 2Km of the road linking
villages Gangohar (District Barnala) to village Mehal Khurd (District Barnala); if so, the time by which it is
likely to be done?

u
*1876. Smt. Rupinder Kaur Rubv" M.L.A.:- Will the Health & Family Welfare Minister be pleased to state:-

a) whether there is any proposal under consideration of the govt. to give pay scale and dearness allowance to the
employees working underNational Health Mission under service by-laws on the pattern of Haryana State;

b) whether there is also any proposal under cbnsideration of the govt. to provide free of cost treatment in all the
civil hospitals and insurance facilities to the employees working under National Health Mission; if so, the time
by which the same will be done?

To start work of sewerage in Oadian
*2027. Sardar Fateh Jang Singh Baiwa. M.L.A.:- Will the Local Government Minister be pleased to state whether it is

a fact that Chief Minister had made an announcement on 15e August 2017 at Gurdaspur to carry out work of
sewerage in Qadian, if so, the time by which sewerage work in Qadian City would be started?
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*2030. Sardar Manieet Sineh. M.L.A.:; will the Finance Minister be pleased to state whether there is any

proposal under consideration of the government to enhance fixed Medical Allowance of employees and
pensioners of Punjab Government from Rs 500 per month to Rs 2000 per month; if so, the time by which it is
likely to be done?

Details of nature parks and other parks developed during present regime
*2099. Sardar Randeep Sinsh Nabha. M.L.A:- Will the Forest Minister be pleased to state:-

a) number of nature parks and other parks developed in the State during present regime alongwith the details
thereof;

b) details of the funds spent on above said parks alongwith the amount spent on these todate?

To fix separate criteria for Pradhan Mantri Awas yoiana in the State
x1794. Sardar Lakhvir Sinqh L4kha. M.L.A:-Will the Housing and Urban Development Minister be pleased to state

whether the Government will approach Central Government to fix a separate criteria for the State to enable it to
implement Pradhan Mantri Awas Yojna in more effective manner in the Punjab State?

To solve the problem of potable water in the villages of Kandi are4
*1938. Sandar Sansat Sinsh Gilzian. M.L.A.:- Will the Water Supply and Sanitation Minister be pleased to state

whether it is in the notice of the government that there is an acute shortage of potable water in villages especially
in Koi, Baruhi, Narur, Manhota, Khangwari and Ram Tatwali(Block Bhunga) of Kandi Area of district
Hoshiarpur and this water is contaminated and cancer prone; if so, the proposal of government to solve this
problem of the residents of this area in future?

To reduce the rate being charged at toll plaza
*1861. Sardar Ilarminder Sineh Gill. M.L.A.:- Will the Public Works (B&R) Minister be pleased to state:-

a) whether it is a fact that people are facing lot of trouble due to toll plaza set up on vi'llage Usma near Tarn Taran
on four laning road constructed for Tarn Taran- Bathinda via Harike; if so, whether Punjab Government is taking
any action to reduce the toll tax ofRs.175l- charging on said tollplaza;

b) whether government is taking any action to protect the surroundings of link roads which damaged due to heavy
vehicles because ofsaid plaza?

To make good the shortage of medical staff in Maur Constituencv
*2094. Sardar Jaedev Sinsh Kamalu. M.L.A.:- Will the Health & Family Welfare Minister be pleased to state the time

by which the acute shortage of doctors and staff in Hospitals, Health Centers and Dispensaries in the villages of
Assembly Constituency Maur will be made good?

Efforts after collection of cow cess*1831.1.M l
2. Dr. Hariot Kamal Sinsh. M.L.A:- J Will the Local Government Minister be pleased to state whether it is
a fact that the State Government is collecting cow cess by levying it on various goods which arnounts to crores of
rupees per year but despite levying of cow cess cattle are roaming on roads and number of accidents occur daily;
if so, the various efforts being made by the government to catch these animals roaming on roads and keeping the

same in open places even after realizingcrores of rupee as cow cess?

To enhance amount of Shagun Scheme
x2007. Sardar Bikram Sineh Maiithia. M.L.A.:- Will the Welfare Minister be pleased to state whether there is any

proposal under consideration of the government to enhance amount of Shagun Scheme from 21000/- to Rs

51,000i-; if so, the time by which the same is likely to be enhanced?

To restart the Water Works of village Gunachaur
*1995. Dn. Sukhwinder Kumar. M.L.A:-Will the Water Supply and Sanitation Minister be pleased to state the time by

which the Water Works of village Gunachaur of Assembly Constituency Banga will be made operational after

carrying-out its repair which is lying unoperational for last 6 months?

To supplv canal water to the bis cities of the State
xlTl4.l.Sardar Gurpartan Sinsh Wadala. M.L.A. I

2. Sardar Ilardyal Singh Kamboi, M.L.A:- J Wiff the Local Government Minister be pleased to state:-

a) whether the government is considering any proposal to supply canal water to the big cities like Amritsar,

Jalandhar, Ludhiana and Bathinda etc. in the State in view of depleting underground water level in the State; if
so, the time by which the canal water will be supplied to these cities;

b) if reply to part (a) above be in the affirmative, the proposed names of the canals from where the water will be

drawn for these cities alongwith the amount likely to be incurred on the said project and the time by which the

said project is proposed to be completed?
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